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Report re execution o f  provisions o» 
the MRTP Act, Report on the 
General Elections to  Legislative 
Assemblies m  India 1870—72, V ol II 
Notification under Representation 

o f  the People Act, etc

THE MINISTER OF RAILWAYS 
(PROP MADHU DANDAVATE) • 
On bthaf of Shri Shanti Bhushan, I 
beg to lay on the Table

(1) A copy of the Report (Hindi 
version) pertaining to the execu-
tion of the provisions of the Mono-
polies and Restrictive Trade* Prac-
tices Act 1969 for the period from 
1st January to 31st December, 1975, 
under section 62 of the said Act. 
[Placed in Ltbiary See No LT— 

514/77]
(2) A copy of the Report (Hindi 

version) on the General Elections 
to the Legislative Assemblies in 
India (1970-72), Volume II (Sta-
tistical) [Placed in Library See 
No LT-515|77]

(3) A copy of Notification No 
SO  377(E) (Hindi and English 
versions) published in Gazette of 
India dated the 13th May, 1977 
making certain correction in the 
Delimitation of Parliamentary and 
Assembly Constituencies Order, 
1976, in respect of the State of 
Uttar Pradesh, under sub-section
(2) of section 9 of the Representa-
tion of the People Act, 1950 
[Plated tn Library See No LT—
m / m

(4) A copy of the Kerala Small 
Industries and Development Pro-
motion Corporation Amalgamation 
Order, 1977 (Hindi version) pub-
lished iti Notification No SO 1462 
in dteefte of India dated the lltH 
June, 1977, upd4r sofe-section (8) 
of tftttfoft 396 of the Compa-
nies m ,  1988 m a m  in i t w y .  
See No. LT-817f77J.
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(5) A copy o f the Detailed de-
fluids fo i Grants (Hindi and Ehg- 
lish versions) of the Ministry of 
Law, Justice and Company Affairs 
fo 1977-78 [Placed tn Library. 
See No LT—518/77|

Railways Red T ariff (Second 
Amendment) Rules, 1977

PROF MADHU DANDAVATE. I 
beg to lay on the Table a copy of the 
Railways Red Tariff (Second Amend-
ment) Rules, 1977 (Hindi and Eng-
lish versions) published m Notifica-
tion No G S R  725 in Gazette of 
India dat^d the 11th June, 1977, issued 
under section 47 of the Indian Rail-
ways Act, 1890 LPtaced tn Library. 
See No LT—519/77J

Statement re Market Loans floa ted  
in Jims, 1977

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H M PATEL) I beg to lay 
on the Table a statement (Hindi and 
English versions) indicating the re-
sults of the market loans floated by 
the Government of India in June,
1977 [Placed tn Library See No. 
LT—820/77]
Detailed Demands fo r  Grants op 

Ministry o f  Agriculture and 
Irrigation fo r  1977-78

Wife MINISTER OP AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARN ALA) • I beg 
to lay on the Table a copy of the 
ttefauled Demands for Grants (Hindi 
ahd English versions) of the Ministry 
of Agriculture and Irrigation for 1977-
78 [Pktced in Library Ste No LT— 
S20A/77]

MR SPEAKER: Before taking up 
discussion on deqiands for grants . .  *

S8 kl JYOTlftMOY BOSU (Dia- 
faond tfarbour)* I have to make a 
stibmUsiori to ymt, t have written 
t6 you

MR SPEAKER: 4*v« wiittift
to me But not only you; about


